240 Written Answers to [RATYA SABHA] Unstarred Questions

to Indian Oil Corporation Limited for part financing the capital cost of Petroleum,
Chemicals and Petrochemicals Investment Region (PCPIR).

{(b) Foreign Direct Investment (FDI) proposals pertaining to Petrochemicals and
Chemicals are permitted up to 100% under FDI policy. No separate fast track provisions
are there for FDI proposals for PCPIR.

Fake gas cylinders

F1215. SHRI RAMDAS ATHAWALE: Will the Minister of PETROLEUM AND
NATURAL GAS be pleased to state:

{a) whether Government 1s aware of the fact that fake gas cylinders are prevalent

in the country on large scale;

(b) the year-wise number of cases detected especially in the national capital Delhi

during the last three vears;

{c) whether Government proposes to take steps to keep a check on the prevalence

of fake cvlinders; and
{d) 1f so, the details of the steps taken in this direction so far?

THE MINISTER OF STATE OF THE MINISTRY OF PETROLEUM AND
NATURAL GAS (SHRI DHARMENDRA PRADHAN): (a) to (d) The possibility of
spurious gas cylinders cannot be ruled out. Public Sector Oil Marketing Companies
{OMCs) have reported the LPG cylinders received from their distributors/transporters at
the bottling plants are checked for the genuineness. Spurious cylinders are confiscated
and de-shaped and erring distributors/transporters are penalized as per the provisions

of transport contract.

Details of spurious LPG cylinders detected in Delhi by OMCs at their LPG bottling

plants during last three years are as under:

2011-12 2012-13 2013-14
32 496 580

Investment for oil and gas exploration in Odisha

1216. SHRI RANIIB BISWAL: Will the Minister of PETROLEUM AND NATURAL
GAS be pleased to state:

{a) whether Government has anvy proposal of investment for the exploration and

exploitation of oil and gas in Odisha during the next five years, if so, the details thereof;

TOriginal notice of the question was received in Hindi.



